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SHRI B. R. BHAGAT: In this year's 
plan, there is a provision for import of 
tractors from Yugoslavia. 

Brahmo Samaj Pilgrims refused permission 
to enter East Pakistan 

·725. SHR! BABURAO PATEL: Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state: . 

(a) whether it is a fact that 50 Brahmo 
Samaj Pilgrims of West Bengal were refused 
permission to worship at Bagora in East 
Pakistan by Pakistan recently; 

(b) if so, reasons for doing so when 
Government have been allowing thousands 
of Muslims to visit India for the last 22 years; 

(c) number of times such permission has 
been refused by Pakistan; and 

(d) nature of protests made on such occa-
sions; if not, reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
Yes, Sir. 

(b) The Government of Pakistan regretted 
their inability to allow entry to the pilgrims 
without giving any reasons. 

(c) Four. 

(d) The matter has been taken up with the 
Pakistan Government. It has been pointed 
out to them that they have an obligation to 
provide facilities to pilgrims from India to 
visit holy places in Pakistan in accordance 
with the agreements reached between the 
two countries. 

SHR[ BABURAO PATEL: May I 
know whether in the last week of December, 
[969, a couple of hundred Muslim hoodlums 
invaded this Brahmo Samlij shrine at Bagora, 
killed one woman, murdered three Hindu 
males and injured one old woman, circum-
cised two Hindu boys, raped three young 
Hindu girls and kidnapped them? May I 
know whether this incident was reported by 
our High Commissioner in Pakistan? 

SHRI SURENDRA PAL SINGH: We 
are aware of certain difficulties which the 
minority community is facina there. (In-
terruptions). But we have Dot lOt specific 

information about this incident. We will 
certainly try to find out. 

SHRI BABURAO PATEL: I want to 
know whether this Bagora shrine has been 
turned into a godown for storing cattle bones 
which are used for fertiliser purpose. 

SHRI SURENDRA PAL SINGH: We 
are not aware of it. 

SHRI BAL RAJ MADHOK: What are 
you aware of then? 

SHRI HEM BARUA: We have the 
High Commissioner's office there. Have 
they not informed you anything about it? 
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SHRJ SAMAR GUH-\: My question 
is: whether it is a fact that not only in the 
district of Bagora but in all the Districts and 
sub-divisional towns of East Pakistan there 
are Brahmo Samaj temples. In almost all 

the districts and sub-divisional towns of East 
Bengal Brahmo Samaj temples arc there and 
all these temples have been deprived of and 
taken possession of by the people and in 
some cases by the Government, and also 
is it a fact that not only in Khulna district 
but also in the HilI Chittagong district des-
ecration of temples is going on and as a 
result a serious terror has been created in the 
minds of the minority community there? 
If so, what steps have been taken by the 
Government to alIay that fear and see that 
the Brahmo Samaj temples are freed to their 
legitimate owners? 

SHRI DINESH SINGH: We have told 
the House that we arc collecting full material 
on this matter and we will submit it to 
the House. 
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Export Trade during 1%9-70 

.727. SHRI R. K. BIRLA: Will the 
Minister of FOREIGN TRADE be pleased 
to state: 

(a) whether it is a fact that earlier fore-
casts for Indian exports during the first seven 
month, of the current year were very gloomy; 

(b) whether the later forccaste for Indian 
exports during the 12 months ending 
March, 1970 have shown an increase of 4.5 
per cent over the previous fiscal year thereby 
belying the gloomy forecasts made earlier; 

(c) if so, the reasons for not making 
correct forecasts, and the action takcn against 
the persons responsible for this lapse; and 

(d) the total Indian exports during the 
year ending Mareh, 1970 and the total foreign 
exchange earned on this account 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
RAM SEWAK): (a) No, Sir. While the 
trends in exports are kept under a constant 
watch by Government and the export out-
look for the rest of the year is also conti-
nuously assessed in their light, no export 
forecasts are published bf Government, 




